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PARLIAMENTARY DEBATES

(Part I=—Questions and Answers)
OFFICIAL REPORT

911
HOUSE OF THE PEOPLE
Monday, 16th June, 1952.
‘The House met at a Quarter Past
. Eight of the Clock.
[MR. SPEAKER in the Chair]
MEMBER SWORN
Dr. N. B. Khare (Gwalior).

ORAL ANSWERS TO QUESTIONS
SCHOLARSHIPS BY BURMAR-SHELL

O1L CoOMPANY
:*853. Shri S. N. Das: Will the Minis-
ter of Resources and Scientific

Natural
Research be pleased to state:

: (a) whether the Government of
India have received and considered
any scheme of scholarships for Indian
students offered by the Burmah-Shell
Oildstorage and Distribution Company;
an

(b) if so, what is that scheme and
whether the scheme has been approved
and accepted by Government?

The Parliamentary Secretary to the
of Education and Natural
Resources and Scientific Research
(Shri K. D. Malaviya): (a) and (b).
Yes, Sir. The Bur:nah-Shell Oil

Storage and Distributing Company |

have agreed to provide a sum of Rs.
lakh a year for scholarships to
Indians to be divided as follows:—

(i) Rs. 50,000 a year for two
scholarships at Loughborough
College, Leicestershire, Eng-
land for higher studies in
Mechanical Engineering;

(ii) Rs. 50,000 for cpen scholar-
- ships to be applied to the
award of scholarships in ap-
proved Commonwealth coun-
tries for  scientific and
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{echnical training aimed at

fitttng the recipients for posts

in research and industry, in
particular the oil industry.

A copy each of the schemes for (i)

and (ii) is placed on the Table of the

House. [Copies placed in the Library.
See Nos. P.35/52 and P.36/52].
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*854. Shri S. C, Samanta: Will ‘the
ngrt:ister of Education be pleased to
state:

(a) the names of important All-
India linguistic organisations such as
the Hindustani Prachar Sabha,
Wardha, the Hindi Sahitya Sammelan
etc. that are receiving flnancial assis-
tance from the Government of India;

(b) the amount granted to each of
the organisations in the years 1950-51,
1951-52 and 1952-53; and

(c) the control of the overnment
of India over them?

The Parliamentary Secretary to the
ll;!énister of Eiiucathn and Natural
ources  an Scientific Research
(Shri K. D. Malaviya}: (a) and (b).
A statement is placed on the Table of
the House. [See Appendx V, annex-
ure No. I].





